THE GAUHATI HIGH COURT AT GUWAHATI
(THE HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

PENDENCY/ ARREARS IN THE SUB-ORDINATE COURTS OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH,

AS ON 30T SEPTEMBER, 2024

Disposal of cases Pendency of Cases
Ovening Balance Institution during the Disposal during the Closing Balance at the whichl:u'e more than 5 which are more than 5
Name of P g Month Month end of the month years old years old at the end of
the State. the month
Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total
ASSAM 104839 | 388589 | 493428 4633 33852 38485 5632 36589 42221 103840 | 385852 | 489692 656 2242 2898 17480 47016 64496
NAGALAND 1353 2606 3959 257 321 578 238 347 585 1372 2580 3952 27 18 45 165 710 875
MIZORAM 3563 3059 6622 603 796 1399 641 818 1459 3525 3037 6562 14 22 36 380 191 571
AggxgggaL 2592 | 13932 | 16524 | 404 | 712 | 1116 | 302 | 1349 | 1651 | 2694 | 13295 | 15989 | 10 209 | 219 | 195 | 3666 | 3861




